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Therefore, I demand that the matter
must be inquired into fully and the DDA
should be directed: (a) to pay interest on
the deposit received from the socicties to-
wards land cost untiif NOC is issued just
as in the case of other schemes, interest
is paid by the DDA on deposits till the
flat is allotted; (b) to give aliernative land
to those societies which could not be given
NOC for the land allotted earlier due to
stay orders from the courts; and (¢) to
refrain from considering fresh applications
for land from cooperative societies until
alternative land with clean title and NOC
is given to all the societies which had
deposited the money two years ago. I
also demand, Madam, that this matter
should be fully inquired into by the Gov-
ernment and the House must be apprised
of the situation when we meet in the
next session. Thank you.
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re. Manufacture of tele-
communication equipment
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STATEMENT BY THE MINISTER

- re. Manufacture of telecommunication
equipment

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
(SHRI M. S. SANJEEVI RAO); Sir,

communications in our country need
considerable and significant improvement

. very rapidly. Communication is the back-

bone of industrial development and is also
necessary for reaching the rural masses.
Apart from telephones, other significant
forms of communication .like telex, data
communication, electronic mail, fascimile
and of various other types have to be
developed very rapidly in our country to
meet the aspirations of our people.

One of the major proB\ems facing us
in this area is the shortage of cquipmqn’.(



